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Affidavit on behalf of Jharkhand State

Pollution Control Board in compliance of the

order dated 29/05/2024 of Hon'ble NGT (PB) and
order dated 20/08/20240f Hon’'ble NGT(EZ) bench.

I, ASHUTOSH son of Shri D.K.Tiwary, presently posted

as Environmental Engineer, Jharkhand State Pollution

L E;%: |

Control Board having its office at T. A. Division
Building, H.E.C, Dhurwa, Ranchi and am duly authorized

and hereby solemnlyfstate and affirm as follows: -

“tl Thau at present, I am working and posted as the
K{/"}’ x“{.‘\
/éy/L(yF%EA§frqnmental Engineer, Jharkhand State Pollutlon
- HA \fﬂf +
‘( ontpoi Board having its office at T. A, Division
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H.E.C, Dhurwa, Ranchi and as such, I am well
acquainted with all the facts and circumstances of

this case.

2.That, I have gone through the order dated 29/05/2024
passed by the Hon’'ble National Green Tribunal (PB)
New Delhi, and Order dated 20/08/2024 passed by
Eastern Zone Bénch, Kolkata and has understood: the

contents therein.

3.That, I have beén authorized to swear this affidavit
on behalf of the Jharkhand State Pollution Control
Board by the Competent Authority. Further, it 1is
stated that I have gone through the relevant files

and records in the present case.

4.That, the instént O.A. was taken up suo motQ by the
Principal Bench of Hon’ble NGT on tﬁe basis of the
létter petitioh received in fhe Hon’ble Tribunal
from the Applicant Binu Kumar Mahto, resident of
,Village Raipur, P.0O Purabdih, P.S Gola, District
Ramgarh, wherein it has been alleged that certain

ﬁﬁ?;ny”' iﬁdustrial proponents namely:-
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(iii) Kameshwar Allies Kusumdih
(iv) Maa Ambe Allies Plant Kusumdih
(v) M/s Gola Mineral Industrial Toyar

{vi) Vananchal Convent Pvt. Ltd. Bantara Coal

are emitting toxic gases & smoke causing air
pollution and health hazard to local peéople. It has
further been élleged in respect of some of tﬁe
industries that residential and educational
institutions are at a distance of lOO_to 200 meters

and these industries are in heavily populated area.

>. That, it is humbly stated and submitted that the
Principal Bench of Hon’ble National Green Tribunal,
New Delhi vide Order dated 12/08/2024, was pleased
to direct District Magistrate, Ramgarh and Jharkhand
State Pollution Control Board to joiﬁtly Visit the
site_ ©of the industries and fing ouﬁ whether the
industries are operating in conforming areas and
compl?ing with the provisions of environmental laws,
Further, if they find any violation oﬁrpart of the

proponent, appropriate punitive, preventive,

@ing and remedial action shall be taken in

s
PR

?mggégggnce with law. The District Magistrate,
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and compliance of the order and the compliance
report shall be submitted within next 15 days before
the Registrar of Hon’ble Eastern Bench of the

Tribunal at Kolkéta.

6, That, it 1is hu@bly stated and submitted that the
instant case was re-named as O.A No. 204/2624/EZ and
heard by the E&étern zone (EZ) bench of Hon'ble NGTl
on 19/11/2024 wherein the following were arrayed as

Respondents in the case:-

(1y Principal S%cretary, Department of Environment,
Government éf Jharkhand, Ranchi.

(2) District Ma@istrate, Ramgarh

(3) Jharkhand State Pollution Control Board through
its Member Secretary.

(4 M/s Brahmaputra Metallics Limited (BML) Kamta
through its Managing Director.

(5) M/s Inland Power Limited Tonagatu, through is
Managing Director.

M/s Gola Mineral Industrial Toyar, through is

“'glfH§3¥Vananchal Convent Pvt. Ltd. Bantara Gola,

!
Ny
t... v

Gj;through is Managing Director

o
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(8) Kameshwar Allies, Rajrappa Road, Kusumdih
through is Managing Director and
(9) Maa Ambe ?Allies Plant Kusumdih, through is

Managing Director

.That, it is. humbly stated and submitted that in

light of the directions issued dated 20/08/2024 by
the Hon’ble NGT (PB), New Delhi, the Board vide its
letter no. B-2533 dated 13/12/2024, nominated Shri
Jitendra Prasad Singh, Regional Officer, JSPCB
Regional Office; cum Laboratory, Hazaribagh as the
Member of the séid Committee on behalf of.the Board,
and the same Waé being communicated to the District

Magistrate, Ramgarh.

%?hotocopy of letter no B-2533 dated
13/12/2024 is annexed and marked

Annexure ~ ‘A’

That, it is humbly stated and submitted that in

compliance with the directions issued by the Hon’ble

H?y £y, the said Committee comprising of
) - :

T

i}’"

%
/;3{“/ Ne”}’w‘;%

‘ﬁ&;g
ﬁ§i Jitndra Prasad Singh, Regional Officer,

5

JSPCB Regional Officer-cum- 'Laboratory,
/s

\Hazarlbagh
E/
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(2) Shri Shivanana Laguri, inspector of Factories
Hazaribagh Circle—I (Nominated by Deputy
Commissioner—cu@-District Magistrate, Ramgarh
inspected vari;us alleged units on 12/11/2024 &
27/11/2024 and the Inspection report accompanied
with the photogiaphs was submitted to.the Board vide
letter no 39 dated 12/01/2025 of the Deputy

Commissioner~cum- District Magistrate, Ramgarh

Photocopy of the Inspection Report
of the Committee along with
photographs of the sites in
question is annexeé ‘and marked

Annexure - ‘B,

9.That, it 4is hdmbly stated and submitted that the
Report inter alia provides unit wise observations of
the alleged industries named in the 0.A as follows:

1.M/s Brahmaputfa Metallics Limited (Respd no.4)

Observations: The following non-compliances were

observed during lnspectlon

”, ev\’ﬂh;“ ' e N .
l 1nductlon furnaces are provided with bag
N1?WT ;"?
fllteﬁs however, the flue gas collecting hoods of

tp@\.,,
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three induction furnaces were found damaged. Due to
this, dust was observed spreading inside the shed of
the induction furnace section.
Accordingly, the unit was issued show cause notice
to be heard in person and explain the facts vide

memo. no. 258 dated 05.02.2025

Photocopy of show—-cause notice
issued_ vide Memo. No.258 dated
05.02.2025 of the Board is annexed

and marked Annexure- C/1(series).

2.M/s Inland Power Limited (Respondent;ho.S)

Observations: No specific non-compliances were

observed during inspection.

3.M/s Vananchal Concast Pvt. Limited (Resp no.7)

Observations: The following non-compliances were

observed during inspection of the Unit:

(iiFixed water sprinklers have not been installed on
the haul roads.

(ii) Tree plantafion Was found insufficient.

.. P '—-

%H‘“ARﬂgi Hazardous waste display board has not been
4?

/6
/\/—\




In view of the aforesaid non-compliances, the Unit
was issued show-cause notice to explain their part
vide Board’s memo. no. 257 dated 05/02/2025
Photocopy of show-cause notice
issued vide memo no.257 dated
05.02.2025 of the Board is annexed

& marked Annexure-C/2 (series)

4.M/s Kameshwar Alloys & Steel Pvt.Ltd. (Resp. no.8)

Observations: The following non-compliances were

. observed during inspection of the Unit:

(1)Online continuous stack emission monitoring system

was not found functional.

(ii)Sinter plant had been installed without obtaining
prior FEnvironmental Clearance and also without
obtaining an expansion of consent to establish

{(CTE) from JSPCB.

(iii) Fume extraction system with a bag filter has been

installed as an air pollution control device,
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In viewlcf the aforesaid non-compliances, the Unit
was issued show-cause notice to explain thelr part
vide Board’s memo. no. 254 dated 05.02.2025
| Photocopy o©of show-cause notice
issued' vide memo. no. 254 dated
05.02.2025 of the Board is annexed

& marked Annexure—C/B(series)

5.M/s Yash Alloys Pvt.Ltd. (Respondent no.9)

(01ld name: M/s Ambey Castings Pvt. Ltd.)

Obsexvations: The Unit was found to be closed during
inspection on 27/11/2024. It was informed that the

unit was closed for the past three months.

The Unit has therefore been issued show-cause notice
vide memo no. 255 dated 05/02/2025 to explain their
part as why the Unit is closed without intimation to

the Board in spite of having valid consent to operate

(CTO) .
Photocopy of show-cause notice
y{&;k,}3 - lissued vide memo.no.255 dated
‘\ve ‘
fQ/ﬁJ?Tﬂ‘”"\\% 05.02.2025 of the Board is annexed
o fra ey -

b?k : & marked Annexure—C/4(series)
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6.M/s Gola Mineral Industries (Respondent no.6)

Observations: The following non-compliances were

observed during inspection:

{i) No Water Sprinkler arrangement in Jaw Crusher
area andéplant premises.

{(ii) Tree Pla?tation was found insufficient and
housekeeging also need to improvement.

(1i1) Inspite of having valid CTO during the visit
the unit was found closed without intimation
to the Boérd.

In view of thé aforesaid non-compliances, the Unit

was issued show-cause notice to explain their part

vide Board’s memo. no. 256 dated 05/02/2025

Photocopy of show-cause notice
issued vide memo. no. 256 dated
05.02.2025 of the Board is annexed
& marked Annexure-C/5 (series)
10. That it is humbly stated and submitted that the
‘:3"”‘j fA'ble Tribunal may be pleased to accept the
/:;‘ﬁ'

) rac ﬁg} report of the Joint Committee constituted by

{ ¢
Q‘

lg%;%% the Pr1nc1pal Bench of this Hon’ble Tribunal vide
\ ,;:.3
By etdkr dated 29/05/2024,
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11. That, this Affidavit is filed bonafide and in the
interest of justice.

12. That the staiement made inrforgoing paragraphs are
true to my knéwledge in annexure are true copy of

its original.

ié E DEPONENT

25
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E @ & VERIFICATION: o

g g 5 {\"B F‘tl'r ?

gz" T Verified at Ranchl on this the day of .. ... February,
o ¥

2025 that the avgrments & facts stated herein above
are true and correct to my knowledge and belief and

nothing material has been concealed therefrom.

W
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Fer= . JHARKHAND STATE POLLUTION CONTROL BOARD

SRS  TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
. | L Telephone: 0651-2400850 {Fax)/ 2400851/2400852/2401847/2400979/2400139

By EmailHon’ble NGT Matter
Time Bound (Urgent)

From, -
Manoj Kumar Gupta,
Ofﬁcer on Special D-uty.
To,
The District Maglstrate,
Ramgarh.

Sub: - Compliance of the directions issued by the Hon’ble National Green Tribunal (NGT),
Eastern Zone(EZ) Bench, Kolkata in the order dated 19/11/2024 passed in O. A.
N0.204/2024 /EZ (earlier O.A No.954/2024/PB in the matter of Binu Kumar Mehto Versus

State of Jharkhand- Regarding,
Sir,

In connection wnth the subject matter mentioned aforesaid I am directed to inform

_that the Hon’ble NGT, EZ Bench, Kolkata vide order dated 19/11/2024 passed in Q. A. No.

204/2024/EZ has been pleased to pass certain directions (Copy enclosed). The relevant operative
part of the said order is as follows: -

“2. The Original Application No.954/2024/PB was registered by the New Delhi Bench of the
National Green Tribunal vide order dated 12.09.2024 on the basis of a letter petition dated

04.12.2023submitted by ihe Applicant.
3. .The allegations. in the Ietter petition are that certain industrial proponents namely M/s. BML

" Kamta, IP.L. Tonagatu, Kameshwar Allies Kusumdih, Maa Ambe Allies Plant Kusumdih, M/s

Gola Mineral Industrial Toyar, Vananchal Convent Pvi. Ltd. Bantara Goal are emitting foxic
gases, smoke, causing air pollution and health hazard to the local people. In respect of some of
the industries, the residential and educational institutions are at a distance of 100 to 200 meters
and these industries are located in heavily populated area. B

4. The complaint shows that the indusiries are located in different area.

5. The Tribunal also constituted a Committee comprising of the following members:-
(i) District Magistrate, Ramgarh, and
f#) Jharkhand Pollution Control Board
1o jointly visit the site of the indusiries and find out whether the industries are operating in

;-;r—'z-cm;[trmzty with the environmental laws.

fA




6. The District Magistrate, Ramgarh, Jharkhand was required to file the affidavit bringing on

record the Compliance Report.

7. Thereafter, by the same order dated 12.09. 2024, the satd Original Application was
transferred to the Eastern Zonal Bench of National Green Tribunal, Kolkata and has been
registered as Original Apphcanon No. 204/2024/EZ. shall be the nodal agency for coordination

and compliance.

17, List on 10.12.2024."

It is further to inform that vide Order dated 12.09.2024 of the Principal Bench, New Delhi of
Hon’ble NGT, District Maglstrate Ramgarh shall be the Nodal authority for co-ordination and

comphance of the ordet,

In view of the above, Sri Jitendra Prasad Singh, Regional Officer, JSPCB Regional Office-cum-
Laboratorty, Hazanbagh (Contact No. —-957255863; Email: - jspcb_hazaribagh@rediffmail.com)
is nominated as the Member of the Committee constituted by the said order, on behalf of the
JSPCB for further course of action in the matter, This is for information and further necessary

action please.

Encl: As above,
Yours sincerely,
| sl(d,
(Manoj Kumar Gupta)
Officer on Special Duty
Memo No. B 2523 ... Ranchi, dated-.l%\l?—.)?—.@?—‘\"‘

Copy to: Sri Jitendra Prasad Singh, Regional Officer, JSPCB Regional Office-cum-Laboratory,
Hazaribagh for information & necessary action from your end. It is, further requested to submit
the report to the JSPCB headquarters in line with the directions of the Hon’ble Tribunal,

Mamw)

Officer on Special Duty

W TN
P
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fowg - Compliance of the directions issued by the Hon'ble National Green Tribunal
(NGT), Principal Bench (PB), New Delhi in its order dated-12/09/2024
passed in O.A No.-954/2024, Binu Kumar Mehta Vrs State of Jharkhand &
T # |

T JTYBT Ref. No.-B-2327, Date-11.11.2024

f wﬁﬁﬁmismtﬁﬁwa%mmﬁmﬁéﬁﬁ%ﬁw%ﬁiwﬁﬁm

NGT, New Delhi # 318X O.A No.-954/2024, Binu Kumar Mehto Vrs State of Jharkhand |

¥ fRiw~12.09.2024 B WIRG AT B orguem ¥ affa gant @ wge @ A

i o wter, sy i ofy, seReT-aETTe @ eRarE

e, e W EYE WU @ Sitg B Sifg afdea o dir @Y 0

T2 W%Wﬁmwﬁmﬁmwmm—%—

Q)WFE T FHiE—2076, fEAMB—11.12.2024 & §RT HHIG-01 q 06 TF D FAF Bl

mﬁﬁmnﬁﬁﬁmmw%mﬁﬁwﬁﬁmﬂﬁ%— |

JENT FT 9 Occupier &1 99 T
2. 3 e 4
M/s Brahmaputra Metallics Occupier Name-Sri at Mauza-Kamta, Ps-Kamta,
Limited Kumud Prasad Sahy | District-Ramgarh
e Occupier Name-Sti .| at Mauza-Tonagatu, Biyang,
M/s Inland Poweg Limited Giriraj Kumar Jhawar Ps-Gola, Disrict-Ramgarh
M/s Vananchal Concast Occupier Name -Sri Nitin ' | at Mauza-Bantara, Ps-Gola,
Private Limited Bhalotia { District-Ramgarh
WHN(s Kameshwar Alloys & Occupier Name-Sri Anklt at Mauza-Ghansi Kenke, Ps-
\Stdels Pvt. Ltd. Kumar Sharda | Gola, District-Ramgarh
i .ie ?\;};Sﬁigii Pgaslzlt: /sOld Occupier Name-Sri Anil | at Mauza-Kusumdih, Ps-
; Lid. 4 g Kumar Agarwal Gola, District-Ramgarh
S5 s/ . . Occupier Name-Sri Om at Mauza-Toyar, PS-Toyar,
MO o \Més Gola Mineral Industries Prakash Budhia .| District-Ramgarh

\7\ £:\General Section, Ramgarhii, S\R.X SiRfolder\NGT, FLY ASH\NGT- FLY ASH.docx 78
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1 E\Genecal Section, Ramgarh\N. S\R.K SiRfolde\NGT, FLY ASH\NGT- LY ASH.doox 79
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Inspection report of viarious industries ioc_af_ed at Gola, Ramgarh in the light

of the order passed on; 12.09.2024 in OAN0954!2024, Binu Kumar Mehto

Versus State of Jharkﬁénd filed in Hoh'.b'le"NGT,’-‘IQ&EDE!M L
By the order dated 12. 09 2024 passed in O, A NO. 954/2024 ﬁled ‘in I—Ion'ble
NGT New Delhi, in the case of Binu Kumar Mehto Versus stato of Jharkhand,
D;strlct Magistrate, Ramgarh and Jharkhand State Po}lutlon Control Board -
(7 SPCB) were ordered that in view of the compiamt made by Bmu Kumar Mehto

village-Raipur, P.O: Purabdnh P.8-Gola, sttrxct Ramga'.h agamst vanous units

conduct a joint mspectzon of the units and submxt a comphanc eport to Hon‘ble _

NGT Eastern zone Bench at Kolkata, wnth Dlstrxct ‘Magi trate Ramgarh =

nommatod as Nodal Authonty Jitendra Prasad Slngh Regxonal"oﬁicer, JSPCB,

Reomnal office-cum- Laboratory, Hazanbagh IS nommated as a oepresentatlve on
behalf of JSPCB vide !etter B-2327 Ranchi, Dated 11/11/2024 (Copy of_ L
authorzzanon ietter is attached on Annexure I) Deputy Comnnssmner—cum—'
sttrlct Maglstrate Ramgarh (samanya sakha) Vlde Ietter ref no;: 1504 Ramgarh
Date 04/ 10/2024 has nommated factory mspector Hazarxbagh Clrcle-I |
Hazaribagh as a member of the committee (Copy of order enclosod on Annexure

II) for conductmg joint mSpectlon of the umts o

In the hght of the order passed on 12.09, 2024 1n 0 A. no 954!2024 Bmu Kumar

.errsus state of J harkhand filed in Hon'ble NGT New Delht ‘various units
,\ NA R4y R

2
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as alleged were inspected by the committee on 12.11.2024 and 27.11.2024.

Comprising following members:

1. Jitendra Prasad éingh Regional Officer, JSPCB, '-i_'egio-nal office cum

laboratory, Hazanbagh

2. Shivanand Lagum, Inspector of Factories, Hazarlbagh ercle-l Hazaribagh

Sri Nirala Baskey, Assiétant Environmental Engineer J SPCE:;:-'fi:égional'oﬁ'lca cum

laiﬁoratory, Hazaribagh was also present to assist the committee. Photograph of

committee member taken during visit of industries is attached on Annexure-III

Observations found dur:ing the site visit are as follows:

1. M/s Brahmagutra Metallics leited, Occupler Name. Sri Kumud

Prasad Sahu at Mauza ~-Kamta, P S -Kamta, Dlsmct -Ram arh:

Site was visited qn 12.11.2024 in the presence of S;; Ymay Samal (V P
Technical) and Sri S. Nagraj (SMS Head). Fb:‘l::?;owmg products are

produced in the uhit: (2) Sponge Tron = 1,05,000 TPA (5) Billets 2,00,000

- TPA; (c) Power 20 MW (WHRB—SMW AFBC- IZMW), (d) Fly Ash Bricks

3\ NHi‘s

- 24 Lacs Br;cks/year
Unit has installed sponge iron plant of capacity 1x35?0 TPD. Hot flue gas
passes through WHRB and ESP and clean goes out from the stack attached

with ESP (Photo-i) of Annexure IIL Online contiﬁudus' dust emission

P Plomtormg system has been installed in the stack for momtormg of dust
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observed withing the limit (Copy of data is attached on Annexure-1V),
Other dust emrssron point such as cooler dlscharge mtermed:ate bin, coal

crusher, Product house, iron ore crusher and stock house have been

provided with bag filters separately as. a dedustlng equrpment and all are

attached with stacks All Bag ﬁlters were: found in operatlon

Unit has Installed AFBC Boiler for productron of: }2 MW eiectrrcrty ESP
| - has been mstalled as air pollution control devrce and is attached wrth Stack

of height 30m onlme contmuous emrssro__ monntanng system is also

installed in the stack which was found functronal du fﬂ_l__e -Vls_.rt-(Copy of

7 data is attached on Annexure-IV) ESP dust is stored he silos through

. pneu.ma-trc co-nveyrn-g system (P-hato- “2). Unrt ha-s _' :i}isfalled PM 10

Analyzer for measurement of AmbrentArr quahty (Cop __'0f data is attached
on Annexure-IV) i

| * Unit has installed?ti nos. of Inductior‘i ﬁrrnacé for productron of Ms Biliets
of capacity 4x 15 TPD (Photo- 3&4) All rnductlon furnace is provrded
.wrth Bag filter but flue gas coliectmg hood of three mduct:on furnace were |

- found damaged Due to the above reason dust found spreadmg inside the

 shed of mductron fumace section.
| Umt has installed ﬂy Ash Brrcks manufacturmg piant of capacrty 24 Lacs
Bricks/year (Photo—s&(i) fly Ash generated from captrve power plant is

5\ N“?‘? A Hﬁec{ in manufacturrng of Bricks.

rreb?

ﬂ '\m’s e
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Pucca road has beien constructed in the pia'.nt premises. Thirty (30) nos. of
fixed water: sprixék'Iérs have been inét‘éllea ‘to suppress fugitive dust
-emission lns;de the plant premises and found in operatnon (Photo-?) Tree
plantation in approx1mately 100 Acres of areas has been donc in 1 the factory
prem_lses (Photo--i?). E |

_ Unit has obtained CTO Vide Ref NoJSPCB/HORNC/CTO- . '

15237841_/2023/5@4 ‘Dated:30.3.2023 ﬁ@m_Bo'afd,-""{ifh _ﬁ."is"vélié- W
3103206, E |
Recommenda.ti'ons:'

e Unit shall répalr the dust coiieétmg hoéd of thfee Qductzon furnace

within one Week and inform to Jharkhand State Pollution Control

!

Board for Verlﬁcatlon

e Fly ash: dump should not be left uncovered i

o Fixed water sprmklers and movable water sprmklers should be o :

operated. regularly and Log book should be m a
e The unit shali ensure the rum;_mg of all t_i_l_e_:'_air oilut;on control P
dewces un snferruptediy

2, M/s Inland Power Limited, - Occupler Name Srl Glrira; Kuma

Jhawar at Mauza -Tonagatu, Blgang s P S -Gola Dlstrlct - amgarh o

Site was visited on 12 11.2024 in the ¢ presence of Sr1 Swapan Kumar Palara:"_ L

L NA“\\gSemor General Manager) The piant was found m operatlon durmg the

N _ hoto—9) Umt has installed AFBC Power plant of capac1ty 1x63 MW




poe .

and also instaliecii a fly Ash Bricks Manufacturing plent of capacity
- 60000nos. BrickséDay. Coal and washetjé;: rejects are used as raw material

in the powe:r-plané : | |

The Unit has mstaiied ESP as an air pollutlon control devme whtch is

attached with Bmler A stack has been provided wrth ESP(Phetc—IO) No

untreated dlscharge of emission observed from- the.' tack-rlattached with

. AFBC Borler, Unrt has installed cnhnecontmuous ennss'lcn rn‘o‘mtofmg
system in fﬁe'stacik.- It was found in 'opefaiiion durm -'the'__-vis_i't. (Copy of
det‘a. is aﬁac:hed en Annexﬁre-Vj | |
The Unit has CHP plant where separate bag filter wrth ceai crusher and

screen house has been installed. Fly Ash is stored in- srlos through'

pneumatic conveymg system. Two ssios are constructed m the pIant .

(Photo-11). Fly Ash used in manufacturmg of fly ash Bncks w1’£hm the

plant premises (Photo-lZ) It is also sold out and transported through :

Closed Bulker truek (Photo-13).

Unit has installed CAAQMS within"fhe-"plant premlsesformonztonng of o o

Ambient Air quahty (Copy of data i is attached on Annexure-VI)
- Unit has mstalled 8 nos. of ﬁxed water sprznklezs for sprmk}mg Of water . :H
inside the plant premlses (Photo—14)

Unit has done tree plantatron in approx 26 Acres area mSIde the plant

BN
\j’-ﬂrurk\"l“
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Unit has Valid issued CTO Vide Ref No. JSPCB/HO/RNC/CTO-
17290597/2024/20 Dated: 6.01.2024 from the Board and is valid up to
31.12.2025, |

Recommendation:

o The Unit sflali ensure continuees'\bpetatiqn of all f';:)'t)-l--!ut;io.n control

devices.

e The unit shail maintain the Eog book ef water sprmklmg through -

Fixed sprmklers and water tanker

. M/s Vananchal Concast Prwate le;ted Occu.zer__ Name Nltm.

Bhalotia at Mauza -Bantara PS-Gola . Dlstrlct -Ra I arh o

Site was visited on 12 1l 2024 in the presence of Blshnu Banka (GM) the

plant was found i m operatlon during the v1sxt (Pheto of-eormmttee memiaer_ -

seen in photo—16) Following products are produced’.;m"'he _umt (a) MS

Billet- 2391 TPM; (b) Slag— 599 TPM

Unit has installed 4 nos. of Inductlon furnace (Photo—l7) All Inductlon- |

* furnace have fume extraction system, each two furnac have attached thh_-. _.

wet scrubbing systems and also attached with separate -Stack '(Phot0-18)

- Both wet serubbmg system were functlonal durmg the ViSit No untreatedr

dlscharge of emlssmn observed from the both stacks (Photc-lS&ZO)

- Water is used for coolmg purpose whlch is stored in the heldmg tank and '

“ { recycled (Photo-19) Water sprmklmg on the haul Road ;nslde the piant
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Unit  has obt%ained CTO Vide Ref No.JSPCB/HO/RNC/CTO-
19049789/2024/ 1 167.Dated 122.07.2024 from Board, which is valid up to
30.06.2029
Recomme-n‘datioﬁ:

¢ The Unit shall install fixed water sprinkler on haul road.

o The Unit ;h-all do more tree plantation

¢ The Unit shall install Hazardous waste Dlsplaf board out51de the

factory gate

o The Unit shail ensure the operation of Air pollu tlon confl‘()l devices

éontinuous.’ly

. M/S Kameshwar Alloys & Steels Pvt. Ltd., Occugler Name Ankl

Kumar Sharda gt Mauza -Ghansp Kenke . P S -Gola ; l)lst_nct -

Ramgarh :
The plant was visited on 27-11.2024 in the Presence 'ci.f-"fSri' Lal Mohan

Yadav (Factory Manager) (Photo—Zl) Unit has 1nstalled one submerged |
Arc furnace to produce Silico Manganese - 25 TPD (Phato—22) Umt has
installed fume extractlon system w1th bag filter as All‘ poilutlon control
device (Photo-23) But the fume Extractlon System was found unable to

extract all fumes properiy Unit representatlve Informed that they are gomg

to replace the Id fan of 100 Hp motor and Bag ﬁlter of 150 bags wnth Id




¢

Ton/day from theﬁ éla_nt which is used in.':the Sinter manufacturing. Slag is
produced as-so-lidi;waétc which is used fof Land filling. Unit has installed ‘6
nos. of fixed wateii' Sprinkler. It has co‘gSt_fiiﬁted ‘PuccééRdgd_-_ within the plant
prehﬁses (Photo-§26). Online continubus_ Stack emissxon momtormg systém
was not functioﬂa?l during the visit. Unjf:'h;s mstalledSmter plantw1thout .

* prior Environmental clearance and w1th0ut obtaining expansion CTE. from - SR

JSPCB. sinter plant was not in operatid:tflf"_du__ring the fisit’f(fhbtbé-’i). |

Recommendations:

o Unit shall not operaté Sinter plant w1thout obt mngEnvn'onment e

Clearance and CTE/CTO from J-S?CB

e Online contin‘ubus stack em-ission'monitor'in'g':sys em houid be repaired_‘ L

within a week and ensure to connect1v1ty thh JSPCB erver 7 _

~» Unit shall not operate the plant wrthout air poiiutlon: ntrol devxce

Unit  has .obtame‘d CTO vide -..Rcf ‘No. JSP__ B/HO/‘RNC/CTO- o

L 14190697/2022/1563 Dated: 09.11 2022 from Board whxch s valid up b to

31.12.2027.

5. M/s Yash Allovs Pvt Ltd. /Old Name M/s Ambeﬁ':f_._ __'égtin' s Pvt Ltd

Occupier Name Ami Kumar. Agarwal at Mauza -Kusumdlh P g -GoIa \ L

District -Ramgarh ‘

Umt was visited on 27 11.2024 by the comm1ttee Umt was found ciosed'

N N m only Sri Makardhaz Mahto, Guard was present He mformed that plant m__.__

f {“ [‘fb} AR @ ﬁ has Iocked the gate from outside and he has no key so, he drd notii:.'.": o




‘.(?r

f¢

- that due to non-a\{az}abxhty of raw ma;crgai piant is c_l_os

: absence of coal hnkage)
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open the gate (Pl;ot_o-ZS), He informed .'t'}:iet.the plant wes_ closed since 3
months. Sri Akal Iiviahto villagers alse-infoﬁ.ﬁe& that plant was closed since
last 3 month ‘ | | S

Following products are produced in the umt (a) M. S Ingot 42 000 TPA,

(b) M.S. Bar - 60 000 TPA. Umt has obtamed CTO v1de Ref No

}SPCBfHOfRNCfCTO 17025505/2023/2143 Da‘

Board, which is valld up to 30. 09. 2025

M/s Gola M'm'era'l. Industries *Occu 'xe;r'-13:?.51‘1'1e.:-’-.(f)ni:l‘}’.ra_'k;ish Budhia at

Mauza -Tovar, P S -Tovar Dlstrlct - amgarh

The Unit has been mspected on 27 11-2024 Sti ‘.Om -Prakash Budhiya _ |

(Prop.) & Sri Aadesh Budhiya (Manager) was present durmo 51te v1sxt )

(Photo-29). The umt was found closed The umt representatwe mformed 5

months.
The unit is engaged in production of
{a) Quartzite Gralns Powder & chxps-7 MTD

(b) Pulverised coai (coal Powder) iSOOGMT/y (It xs never operated in 0 ’

(C) Refractory Materlai - 24000 MT/‘?

~ For Productlon of Quartzne grains, Powder & chips there lS a erusher One

W a;‘ Ball Mill, One Dlsmtegrator & One s screen has been mstalled crusher was o

. .,'i\

—,

y j’f NTAR *fouﬁd Enclosed ﬁ'om three side ifhere isno. water sprmklmg arrangement R

'30 12 2023 from e

 fi mzlast three_' o
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in the crusher. BailéMill and Disintegrator has been provided with separate
Cyclone & Ba-g F il;ter (Photo-30). screen is found Cox}ered- and connected
with cyclone. : : |
For Production of refractory material there is:

(a) Crusher (Prrmary & secondary), _stmte grator | screens, Magnetrc

~ separator, silos (4 No) one other sﬁcs for storage of Borex Powder,

Rotary Mixture for mixing of Quartzrte grams & Borex Powder F rmshed'

Product is stored i m szios & Packmg (Photo—32) Crusher was’ found closed

from three side water sprinkling arrangement not found (Photo-31)

. 'Cyclone with Bag Filter provided w1th Dlsmtegrator screen is found -

: __ covered and connected to cyclone. Magnetic separator & Rotary mixture

also connected to cyclone for connected to cyclone En

'Tree piantatzon found msuffiment{ and hcusekeegmg alsc needs”

: lmprovement The campus is bushy. (Photo-33).

" Unit has Valid c*ro issued vide Ref No.. ISPCBIHO/RNC/CTO-

: 16010800/2023/1020 Dated: 12.06. 2023 from Board whzch is vaid o

~ upto30.06. 2028

" Recommendatwn The unit shall take foilowmg steps before restart of the
~ Plant:
e Water sprrnklmg arrangement should be done m Jaw crusher o

‘¢ Fixed Sprmkler should be installed within the p!ant premxses




s All 'lhe'poiiution control device Sl]ﬁt;id Et:ﬁp'crincd ‘when plant is
brought Under operation. | |

¢ Dense !ree plamauon should he danc Aii alun;_. thc ﬁoundaw wall.

. housckecp_mg should be lmpruvcd,.

(( n/rﬂ’é D12 ’)Dl‘f—-
(Shi¥anand L gun) (ixtendra Prasad Singh)
Inspector of Factongs Regaonal Ofﬁcer, JS?(, B.

Regiona! ofF ice cum lab Hazaribagh

Hazaribagh Circle-1, lélazaribagh

‘Memo No. < Q’%é

' mformanon and necessary action.

Regtonal O.ff_';'...e.r, _
JSPCB Haza’"’_j_“gh
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Annexure - Iji

Photograph taken during the site visit of various industries located at Gola, Dist.-
Ramgarh _

1. Photograph of M/s Brahmaputra Metallics Limited

Photo 1: Photograph of Committee member Photo 2; Photograph of Silo constructed at
with stack of WHRRB and AFBC Plants AFBC Power Plant

With Flu dust collectmg hood Damaged Flue dust collecting hood
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Annexure - 1l

.o

Photo 5: Photograph of Fly Ash Bricks  Photo 6: Photograph of Fly Ash Bricks

Manufacturing Plant

Photo 8: Photograph of Tree Plantation
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Annexure - ll)

2. Photograph of M/s Inland Power Limited, At Mauza -Tonagatu, Bivang

Ll

5
I

Photo 9: Photograph of Committee members with unit representative

Photo 11: Photograph of Two Silos
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Annexure - Jll

Photograph of Fly Ash Bricks  Photo 13: Photograph of Closed Bunker Truck

"
-

Photo 12

Manufacturing Plant

Fr

&R

ixed Sprinklers

Photograph of Fi

*
-

Photo 14




Annexure - |i

Photo 15: Photograph of Tree Planation

3.0 Photograph of M/s Vananchal Concast Private Limited Mauza -Bantara , P § -Gola

Photo 16: Photograph of Committee  Photo 17: Photograph of Induction Furnace

. —;{'mgbgs with unit representative Flue Dust Collecting Hood (Fume Extraction System)
SN

i

L
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Annexure- Il

LIFPO
T

Photo 18: Photograph of Wet Scrubbing Photo 19; Photograph of water holding tank
System with Stack

Photo 20: Photograph of stack attached with wet scrubber

=

. NAL TR
('I:: 6 Rq}’
R morany
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N
e

k
Fes
SR £57 YA




‘ 222

Annexure - §il

4.0 Photograph of M/S Kameshwar Alloys & Steels Pvt. L.td., Occupier Name:
Ankit Kumar Sharda at Mauza -Ghansi Kenke , P8 -Gola , District -Ramgarh

Attached with Submerged Arch Furnace
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Annexure - 1

Photo 24: Photograph of Civil Work Photo 25: Photograph of parts of New Stack

for installation of Stack laying for Installation

"\‘I._'.

Photq 261 Rhotograph of Fixed Sprinklers Photo 27: Photograph of Sinter Plant
- And Pucta road
B S T

i
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Annexure - Il

5.0 Photograph of M/s Yash Alloys Pvt. Ltd /Old Name M/s Ambey Castings Pyt

Ltd. at Mauza -Kusumdih, P S -Gola , District -Ramgarh;

Photo 28: Photograph of Committee members at outside the factory gate
6.0 Photegraph of M/s Gola Mineral Industries, Qccupier Name: Om Prakash

Budhia at Mauza -Toyar , P S -Toyar, District -Ramgarh

1]
L3

y tdgg ji}g‘fograph of Committee members with unit representative

s
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Annexure - Ili

Photo 30: Photograph of Bag Filter Photo 31: Photograph of Crusher closed from
With Ball Mill three side

Photo 33: Photograph of Bushy Campus
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J === JHARKHAND STATE POLLUTION CONTROL BOARD
T NN @A  TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
. Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
Jeres f By EmailHon'ble NGT Matter.

: . : . Time Bound (Urgent)

Ref No...... Mererreneins : Date......... :

From, _ ‘

Manoj Kumar Gupta,

Officer on Special Duty.

To,

- The District Magistrate,
Ramgarh, i

Sub: - Compliance of the directions issued by the Hon’-b_.l_e_ :Nétii_n_t_ﬁ_l_-Gre#n'T.lfibunal'f(NG'I'). Principal
Beuch (PB), New Delhi in its order dated 1210972024 passed in O. A. No.954/2024/PB, Bimu

Kumar Mehta Vs State of Jharkhand in'the mattér-Regard_ihg;':;_"__ N

_S:ir,

In connection with the subject mentioned above, I am dirccted to inform that the Hon'ble NGT,(PB)
New Delhi in its order dated 12/09/2024 passed in O. A. No. 954/2024 was been pleased to pass. =
certain directions. Copy of the said Order is being enclosed herein for reference, The relevant portion =~
of said order is as follows:- . o T LT

"i. Binu Kumar Mehto claiffning hir_hseif to be former caﬁd,id'a_te“'bf;-ﬁ____r_ijéér_fgj;‘Aisseirrib_l&,'-rgéideni__ bf'._\ﬁ_ll_:a_ge' -
Ralpur, P.O. Purabdih, Police Station Gola, District ‘Ramgarh, Jharkhand has sent this letter petition to . -
Tribunal which bas been registered as Original Application {herelnafter referred'to as ‘OA’) under Sections 14 - -

and 15 of Nationat Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010') in exercise of suo-.
moto jurisdiction in view of faw fair down by Supreme Court In Municipai Corporation of Greater Mumbai
Versus Ankita Sinha and Others, (2022) 13 SCC 401. _ S o
2, Be that as it may, we have gone through the complaint and the allegations are that certain Industrial - _
pﬁoppnent namely Mls. BM}. Kamta, 1L.P.L. Tonaga;;j‘, ‘Kameshwar Allies Kus‘{_;_ghd;h’mﬁé fﬁmb&: Allies Plant - -
. Kusumdih, M/s Gola Mineral Industrial Toyar, Vananchal Convent Pvt. Ltd. Bantara Goal are emitting toxic
?ﬁgﬁga'sés, smoke, causing air pollution and health hazard to the local people. In respect of some of the .~ -
Industries, residential and educational institutions are at a distance of 100 to 200 meters and these Industries
are in heavily populated area. o B o o AR

‘/{ﬁ*’ 3 i‘z{he comphaint showed ti’aat the industries are ibc_ated in di_ffe_ren'f} a're'fcis. ngeﬁfer,-.:i'r___:'{o_ur view, the

\C\\‘\-\ \

CRplaint at the first' instance can be- effectively addressed by District Administration -and Statutory -

’é{mator of State of Jharkhand and if they find any violation of environmental laws, effective action canbe
taken by them. Accordingly, we diract District Magistrate; Ramgarh and Jharkhand Pollution Control Board to*
Jointly visit the site of the industries and find out whether the industries are operating in conforming areas .-
and complying with the provisions of environmental laws. If they find any violation on the part of the project:
Proponents, appropriate punitive, preventive, prohibiting and remedial action shall be taken in accordance
with 3w : Siichdi '

4. District Magistrate, Ramga th shall be the Nodal authoﬂty for coordifiattbn'_éﬁd "cbmplian'cé of fﬁi&fgrdér.

5. The above exercise will be undertaken within one month and a_ci_}zﬁ_plié_ﬁc& Report shall be submnted :
within next 15 days before Régistrar, Eastern Zone Bench at Kolkata of this Tribunal, if any further orders [
required, Registrar, Eastern Zone Bench at Kolkata of this Tribunal shail place the matter before Bench -
concermed : e e

LS
6./ 4ist on 12.09.2024,”

1 view of the above, Sri Jitendra Prasad Singh, Regional Officer, JSPCB Regional Office — Cum — -
™ Labo h : :

m{oz‘y, Hazaribagh(ContactNo.-9572552863;Email; - jspeb_hazaribagh@rediffmail.com) is nominated as

{

.. ; ; :




Copy to: Sr Jitendra Prasad Singh, Reglonai Ofﬁcer JSPCB

234

the representative on behaif of the Jharkhand State Poﬂutmn Control Board (ISPCB) to look into the alleged
violation of cnwmnmemal faws by the said industrial umts ‘This is for information and further necessary

_action please. :

Bocl As tbo Yours sincerely,
ncl. As above .
& 8
(Manol Kumar Gupta)
. JPSRetd), OSD
.;MemoNo.@... ’232:}-

-3 - :
end, It is, further requested to -

Laboratory,l—lazanbagh for information & necmsary actmn &um
1¢ :dmachons of the Hon’ble

ensure submission of the report to the JSPCB, headquaners in'line s
Tribunal in time. i

3 .-\,\.C“' '%\hgu_‘ _ ‘.:.:-._:
: (Manoj Kumar Gupta) e
JFS (Retd. ) .SD
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\u} 'VASTHI ENVIRO - | . Pmex v
Industry: M/S Brahmaputra Metamcs Limited, -

induslry Code: 08JH091

Industry Category: iron & Stee!

Industry Type: Ernission

Station : Stack_1_AFBC Boiler (CPP)

Kamta ,Jharkhand SRR O

Village-Kamia, Block-Gola, Distt. -Ramgarh 820219, Ramgarh Jharkhand :

FROM 2024-11-12 OOOGBOTO 12024-11-1223:00:00 . . S

Stack 2 VIHRE Baoiler CAAMDSIPMLDY tack 1 _AFSC Bailor (COPHPM)
(DRH{PM}

Limit o 1ooi ) .' ‘ioo;;_ S 150
Max ' 227 ' 57, 42 S ‘.'f_‘é:fzs,gs |
Avg o 227 _- e -

Datentime Stack_2 WHRB_Boila  CAAMQSIPH10) Stack 1 AFBC Baiter
¢ (DR1{PLY} {CPP)EM)

T 202411412 22.7  ss563 . amsa4
: 00:00:00° T -
2 2024-11-12 22,7 56.151 - 28.267
02:00:’00 1 Cw e
3 2024-1112 2.7 53202 . 27.726
02:00:00 o S

4 2024-11:12 227 47.04 " 27.08
03:00:00 : : S _‘

5 2024-11-12 227 . 4151
04:00:00 | o

6 2024-11-12 22.7 36293 . 267

05:00:00

7 2024-11-12 22.7 32022 0 2es11
06:60:00 ; : : . L ‘

8 2024-11-12 22.7 a2 26407
' 07:00:00 | | SRR -

26.584

2024-1_1-1? T o 52108
08:00:00 AR

2924-11-12 22,7 . 51.058 L 26.862

page 1/2
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ot VASTHI ENVIRO :

industry; M/S Brahmaputra Melallics Limited,
industry Code: 08JH081 :

industry Category: lron & Steel

industry Type: Emission

Station : Stack_1_AFBC Boiler (CPP)
Kamta ,Jharkhand :

Viliage-Kamia, Btock-Gola‘ D#stt‘-Ramgarh-Bzgz‘éo Ramgarh Jharkhand
FROM : 2024-11-12 00:00:00 TO: 2024-11-12 23:00:00 :

Datentime Stack 2 VHRG Boile  CAAMOSIPMIO) Stack_1 _AFBC Bailer
r (DRHIPRL) (CPPHPMY

09:00:00

1 2024-11-12 22.7 54621 27251
10:00:00 T

12 20241112 227 - 56.651 .. 27.903
11:00:00 B s

13 2024-11:12 22.7 57.425 28.61
12:00:00 .

4 2024-11:12 227 51,335 28.952

Tl . 13:00:00 S

15 2024-11-12 27 46615 . . 28718

: 14:00:00

16 2024-11:12 22.7 NA 28153
15:00:00 : :

17 2024-11-12 22.7 NA . 0 27.246
16:00:00 :

18 2024-11:12 22.7  NA. 26558
17:00:00 TUNE

19 2024-11:12 22.7 NA© 25.962
18:00:00 B

20 2024-11.12 22.7 . ase21 . 25,681
19:00:00 ks

21 - 2024-11-12 22.7 52405 25.411
20:00:00 B ‘

22 2024-11-12 22.7 47.292° 255
21:00:00 S
2024-11-12 227 49702 25.238

22:00:00

paga2/2




- e

240

waws - JHARKHAND STATE POLLUTION CONTROL BOARD
T.A DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCH! -834004

.
JereD : Phone.;2403852, 2403851 Fax. 0651 3850
Ref.No. f ’ Ranchi, dated-
Frotn,
Ashutosh, .
Environmental Engineer-Cum-
Section Head, Hazaribagh

To,

M/s Brahmaputra Metallies Limited,
Occupier Name: Sri Kumud Prasad Sahu
at Mauza -Kamta, P S -Kamta, District -Ramgarh

Sub:- Show Cause Notice U/S 21 of the Air (Prevention & Control of Pollution) Act, 1981 and
U/S 25/26 of the Water (Prevention & Control of Pollution) Act, 1974)-reg.

In light of the order passed by the Hon’ble National Green Tribunal, PB, New Delhi dated-12/09/2024
in the matter of O.A. No. 954/2024 in Binu Kumar Mehto vs, State of Jharkhand a joint inspection of
your unit was carried out by Sri Jitendra Prasad Singh, Regional Officer, JSPCB, Hazaribagh
(representative of JSPC Board) and Sri Shivanand Laguri, Factory Inspector, Hazaribagh Circle-1,
Hazaribagh on 12/11/2024. :

As per the Inspection Report following non compliances have been observed :-

1. All induction furnaces are provided with bag filters; however, the flue gas collecting hoods of
three induction furnaces were found damaged, Due to this, dust:was observed spreading inside
the shed of the induction fumace section. :

Now, therefore, in view of the above facts, you are hereby given an opportunity to be heard in person
on 17/02/2025 in the office chamber of the Environmental Engineer-Cum-Section Head,
Hazaribagh, JSPCB, to explain the above facts. In case of failure on your part, the matter will be
decided ex-parte and necessary action will be initiated to revoke the consent to operate (CTO) granted

to your unit.
Sd/-

( Ashutosh )
Environmental Engineer-Cum-
‘ Section Head, Hazaribagh
Memo No- 2S& ; . Ranchi, dated- o_(7b z.—/ 29287
Copy to Regional Officer, Regional Office, Hazaribagh for information and necessary action,

Aﬁ%m(
( Ashutosh

Environmental Engineer-Cum-
Section Head, Hazaribagh

ANNEXURE ~ 7 (8 e~ies) |
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e ]HARKHA_ND STATE POLLUTION CONTROL BOARD

R T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004
j;;ggr Phone. 2403852, 2403851, Fax:0651- 2403850,
RefNo. ' Ranchi, dated-
From,
Ashutosh,

Environméntal Engineer-Cum-
Section Head, Hazaribagh

To,
M/s Vananchal Coneast Private Limited,
Occupier Name: Nitin Bhalotia
at Mauza -Bantara, P S -Gola , District ~Ramgarh

Sub:- Show Cause Notice U/S 21 of the Air (Prevention & Control of Pollution) Act, 1981 and
U/S 25/26 of the Water (Prevention & Control of Pollution) Act, 1974)-reg.

In light of the order passed by the Hon’ble National Green Tribunal, PB, New Delhi dated-12/09/2024

in the matter of O.A. No. 954/2024 in Binu Kumar Mehto vs. State of Jharkhand a joint inspection of

your unit was carried out by Sri Jitendra Prasad Singh, Regional Officer, JSPCB, Hazaribagh

(representative of JSPC Board) and Sri Shivanand Laguri, Factory Inspector, Hazaribagh Circle-1,

Hazaribagh on 12/11/2024.

As per the Inspection Report following non compliances have been observed :-

1. Fixed water sprinklers have not been installed on the haul road.
2. Tree Plantation was found insufficient.
3. Hazardous waste display board has not been installed outside the factory gate.

Now, therefore, in view of the above facts, you are hereby given an opportunity to be heard in person
on 17/02/2025 in the office chamber of the Environmental Engineer-Cum-Section Head,
Hazaribagh, JSPCB, to explain the above facts. In case of failure on your part, the matter will be
decided ex-parte and necessary action will be initiated to revoke the consent to operate (CTO) granted

to your unit.

Sd/-
{ Ashutosh )
Environmental Engineer-Cum- -
B Section Head, Hazaribagh
MemoNo- &35 7 _ _ Ranchi, dated- o ﬂ,'fz_/ 2o 04—
Copy to Regional Officer, Regional Office, Hazaribagh for information and necessary action.

oS [nfeors
{ Ashutosh )
Environmental Engineer-Cum-
* Section Head, Hazaribagh

L INAS
o « 1},. BN

e ————

/:;\
NOTALY
RANCHI
Reg. No
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== JHARKHAND STATE POLLUTION CONTROL BOARD

S 4 T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCH| -834004
‘gg . Phone.:2403852, 2403851, Fax:0651- 2403850,
Ref No. Ranchi, dated-
From, '
Ashutosh,

Environmental Engineer-Cum-
Section Head, Hazaribagh
To, ; ‘
M/S Kameshwar Alloys & Steels Pvt. Ltd,,
Occupier Name: Ankit Kumar Sharda
at Mauza -Ghansi Kenke , P S -Gola, District ~Ramgarh,

Sub:- Show Cause Notice U/S 21 of the Air (Prevention & Control of Pollution) Act, 1981 and
U/S 25/26 of the Water (Prevention & Control of Pollution) Act, 1974)-reg.

In light of the order passed by the Hon'ble National Green Tribunal, PB, New Delhi dated-12/09/2024
in the matter of O.A, No. 954/2024 in Binu Kumar Mehto vs. State of Jharkhand a joint inspection of
your unit was carried out by Sri Jitendra Prasad Singh, Regional Officer, JSPCB, Hazaribagh
(representative of JSPC Board) and Sri Shivanand Laguri, Factory Inspector, Hazaribagh Circle-1,
Hazaribagh on 27/11/2024,

As per the Inspection Report following non compliances have been observed :-

1. Online continuous stack emission monitoring system was not found functional.

2. Sinter plant has been installed without obtaining prior Environmental Clearance and without
obtaining an expansion of the Consent to Establish (CTE) from JSPCB.

3. Fume extraction system with a bag filter has been installed as an air polution control device;
however, it was observed that the system was unable to extract all fumes properly.

Now, therefore, in view of the above facts, you are hereby given an opportunity to be heard in person
on 17/02/2025 in the office chamber of the Environmental Engineer-Cum-Section Head,
Hazaribagh, JSPCB, to explain the above facts. In case of failure on your part, the matter will be
decided ex-parte and necessary action will be initiated to revoke the consent to operate (CTO) granted
to your unit, | : ,
Sd/-
( Ashutosh)
Environmental Engineer-Cum-
Section Head, Hazaribagh

Memo No- 23 Ranchi, dated- © 57 1. /20 y—
- Copy to Regional Officer, Regional Office, Hazaribagh for information and necessary actign.

-ﬂscl;;g_ D s

( Ashutosh )
Environmental Engineer-Cum-
Section Head, Hazaribagh

y
X Xf\
. 2 ',:V\
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s JHARKHAND STATE POLLUTION CONTROL BOARD

‘@”‘w’a T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004
S ' Phone.;2403852, 2403851, Fax,0661- 2403850

Ref.Ne, , Ranchi, dated-

From,
Ashutosh,
Environmental Engineer-Cum-
Section Head, Hazaribagh

To, .
M/s Yash Alloys Pvt. Ltd. /Old Name M/s Ambey Castings Pvt Ltd,,

~ Occupier Name: Anil Kumar Agarwal
at Mauza -Kusumdih , P § -Gola, District -Ramgarh,

Sub:- Show Cause Notice U/S 21 of the Air (Prevention & Control of Poltution) Act, 1981 and
U/S 25/26 of the Water (Prevention & Control of Pollution) Act, 1974)-reg.

In light of the order passed by the Hon’ble National Green Tribunal, PB, New Delhi dated-12/09/2024
in the matter of O.A. No. 954/2024 in Binu Kumar Mehto vs. State of Jharkhand a joint inspection of
your unit was carried out by Sri Jitendra Prasad Singh, Regional Officer, JSPCB, Hazaribagh
(representative of JSPC Board) and Sri Shivanand Laguri, Factory Inspector, Hazaribagh Circle-1,

Hazaribagh on 27/11/2024.
Whereas, CTO was granted to your unit by the vide Board’s Ref No. JSPCB/HO/RNC/CTO

17025505/2023/2143 Dated :30.12.2023, which is valid up to 30.09.2025.
As per the Inspection Report following non compliances have been observed -

During the inspection of the unit on 27.11,2024, conducted by the Committee, the unit was found to be
closed. Only Sri Makardhaz Mahto, the guard, was present. It was informed that the unit is closed for
the past three months. Additionally, it was confirmed by Sri Akal Mahto, a villager, that the plant had
remained non-operational for the same duration. :

Inspite of having valid CTO du:ring the visit the unit was found closed without intimation to the Board.

‘Now, therefore, in view of the above facts, you are hereby given an opportunity to be heard in person
on 17/02/2025 in the office chamber of the Environmental Engineer-Cum-Section Head,
Hazaribagh, JSPCB, to explain the above facts. In case of failure on your part, the matter will be
decided ex-parte and necessary action will be initiated to revoke the consent to operate (CTO) granted
to your unit. ‘
Sdf-
( Ashutosh )
Environmental Engineer-Cum-
Section Head, Hazaribagh
Memo No- 257 _ Ranchi, dated- ¢ §722/282a ™
Copy to Regional Officer, Regional Office, Hazaribagh for information and necessary action.

/:...,,,“ . o A %z(
mih q ( AshutSoh

&3’ /w 074 i ‘-"i‘?; Enviropmentai_Enginee_r-Cum-
s NUIA Y L,,\\ : ' Section Head, Hazaribagh
\. " Rf‘;’;. No, s .

A _!“|t“‘ :

‘Q‘; f \A;:\Bzygg &5
N, . \_/\\‘\ ‘
__uJ ’ !‘.‘ i\\. e
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s JHARKHAND STATE POLLUTION CONTROL BOARD
: T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004

Saay
M Phone.:2403852, 2403851, Fax:0651- 2403850,

Ref.No. : Ranchi, dated-

From,
Ashutosh,
Environmental Engineer-Cum-
Section Head, Hazaribagh
To,
M/s Gola Mineral Industries,
Occupier Name: Om Prakash Budhia
at Mauza -Toyar , P 8 -Toyar , District —Ramgarh.

Sub:- Show Cause Notice U/8 21 of the Air (Prevention & Control of Pollution) Act, 1981 and
U/S 25/26 of the Water (Prevention & Control of Pollution) Act, 1974)-reg. '

In light of the order passed by the Hon’ble National Green Tribunal, PB, New Delhi dated-12/09/2024
in the matter of O.A. No. 954/2024 in Binu Kumar Mehto vs. State of Jharkhand a joint inspection of
your unit was carried out by Sri Jitendra Prasad Singh, Regional Officer, JSPCB, Hazaribagh
(representative of JSPC Board) and Sri Shivanand Laguri, Factory Inspector, Hazaribagh Circle-1,
Hazaribagh on 27/11/2024.

Whereas, CTO was granted to your unit by the vide Board’s Ref No. JSPCB/HO/RNC/CTO-
16010800/2023/1020 Dated: 12.06.2023, which is valid up to 30.06.2028, '

As per the Inspection Report foliﬁowing non compliances have been observed -

1. No water sprinkling arrangement in Jaw Crusher ares and plant premises, -
2. Tree Plantation was found insufficient and housekeeping also need to improvement,
3. Inspite of having valid CTO during the visit the unit was found closed without intimation to the

Board.

Now, therefore, in view of the above facts, you are hereby given an opportunity to be heard in person
on 17/02/2025 in the office chamber of the Environmental Engineer-Cum-Section Head,
Hazaribagh, JSPCB, to explain the above facts. In case of failure on your part, the matter will be
decided ex-parte and necessary action will be initiated to revoke the consent to operate (CTO) granted

to your unit,
Sd/-

( Ashutosh )
Environmental Engineer-Cum-
Section Head, Hazaribagh
Memo No- 5% Ranchi, dated- £ 57% 2- /2o
Copy to Regional Officer, Regional Office, Hazaribagh for information and necessary action,

wes
( Ashutoshk)

Environmental Engineer-Cum-
Section Head, Hazaribagh
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